Annexure-7
RAMAKRISHNA HOUSING PRIVATE LIMITED

CIRP COMMENCED ON OCTOBER 28, 2022;

LIST OF CREDITORS AS ON JANUARY 20, 2023;
LIST OF OPERATIONAL CREDITORS (GOVERNMENT DUES)

(Amount in%)
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Claims have been

provisionally admitted based
on the documents provided
by the respective claimants.
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Income Central 16-11- 41,65,583 41,65,583 | Income | No 0] - Due to non-cooperation of

Tax Government 2022 Tax suspended directors and
and Corporate defaulter, the
Interest claims yet not verified with

the books of accounts of the
Corporate Defaulter.

For Ramakrishna Housing Private Limited
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Sriram Parthasarathy
Interim Resolution Professional
IP.No: IBBI/IPA-002/1P/N00292/2017/2018/10895
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